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arrest sedpages from the reservoir, the
company has submdtted proposals to
Government for setting up necessary
facilities which include & cooling
tower, a stripper and a condensor to
reduce the ammonia contained in the
effluenty to permissible limits. Pend-
ing completion of these facilihes the
company had approached the Central
Board for Prevention and Control of
Water Pollution for permussion to dis~
charge the effluents into the sea. The
company has been informed that this
could be agreeg to provided the efflu-
ents conform {0 IS standards for dis-
charge into inlang streams.

The District Magistrate, Goa is
understood to have ordered the closure
of the factory on 19-4-1975. No direc-
tive has been issued by Government
to the Government of (Goa in regard
tv thig matter.

Closure of D.MLT. Unit of Indian
Petro-Chemical Corporation

8321. SHRI DHAMANKAR:
SHRI VASANT SATHE:
Will thy Mimster of PETROLEUM

AND CHEMICALS be pleased to
state;
(a) whether the Indian Peiro-

Chemicals Corporation’s Unit pro-
ducing DM.T. has to be closed due
to heavy stock piling;

(b) if 80, facts of the matter; and

(¢) steps taken|proposed to be
taken in thig regard?

THE DEPUTY MINISTER IN THE
MINISTRY COF PETROLEUM AND
CHEMICALS (SHRI C, P. MAJHI):;
(a) and (b), The DM.T. Plant of
Indian Petrochemicals Corporation
Limited had to be temporarily shut
down with effect from 17th January,
1975, due to poor off-take of DMT
and consequential heavy stock piling
of the product at that time. The off-
take of DPMT gradually picked up and
the plant has been re-started with
effect from 13th March, 1875.

(c) Does not arise,
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TA/DA charged by officery tor attend:
ing Social Function at Jaipur (West.
ern Railway)

8822, SHRI ONKAR LAL BERWA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether on 6th Februarg,
1975 the Divisiona] Superintendent
Jaipur (Western Railway) arranged
the function of marriage of hig
daughter at Jaipur and all the Divi-
sional Superintendents, Head of De-
partments including General Mana-
gor attended the same,

{h) whether all these Railway
Officers ©s mentioned in part (a)
above, dharged T.A. and D.A_ for this
journey;

(¢c) it so, the TA, and DA,
charged by all the officers ncluding
these mentioned in part (a) above;
and

(d) whether Government propose
to order a probe to find out the facts
by an enquiry through CBIL?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) It is a fact that
on 6th Febrpary, 18975, Divisional
Superintendent, Jaipur solemnised at
Jaipur the marriage of his son (and
not of his daughter) which was
attended by some of the Western
Railway Officers, including the Gen-
eral Manager, Western Railway, who
happened to be there on 6th Febru-
ary, 1975 and 7th February, 1975 in
connection with official meetings with
the Rajasthan Chambers of Commerce
and Industry and the Rajasthan Gove
ernment.

(b) and (c). The information is be~
ing collected.
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